
REGIONAL OFFICE (JAIPUR-SOUTH) 
RAJASTHAN STATE POLLUTION CONTROL BOARD 
8/263 MALVIYA NAGAR, NEAR JAWAHAR CIRCLE 

HOUSING BOARD OFFICE, JAIPUR 
Website -www.environment.rajasthan.gov .in 

Email Id - ro.jaipursouth@gmail.com Phone - 0141-4068311 

No. RPCB/ROJP/S/Legal-23/ 'l.. 1-S~ Date: l S . \ t· "'l.t:>')..~ 

To, 
The Registrar, 
Hon'ble NGT, 
Principal Bench, 
New Delhi, 

Subject : Interim Report of the Joint committee constituted by Hon'ble NGT, 
Principal Bench, New Delhi order dated 29.08.2022 in matter of OA 
No.558/2022 (PB) "Salman Qasmi & Ors. Vs. State ofRajasthan & Ors. 

Reference: Hon'ble NGT order dated 29.08.2022. 

Sir, 
With reference to above subject matter, it is submitted that the Hon'ble 

Tribunal vide order dated 29.08.2022 has directed to joint committee to submit 
factual and action taken report within in two months by e-mail on judicial-
ngt@gov.in. 

In compliance to directions passed by the Hon'ble Tribunal, interim report of 
Joint Committee is being submitted for kind perusal of the Hon'ble Tribunal with 
request to grant additional 3 months time for submission of the factual and action 
taken report. 

Encl. As above. 
Yours sincerely, 

~' _____/( 
(Arvind Kumar) 

Regional Officer 
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Before Hon'ble National Green Tribunal, 
Principal Bench, New Delhi 

Original Application No.558/2022 

In the Matter of:-
Salman Qasmi 

State ofRajasthan 

Agnimitra Trivedi 

State ofRajasthan 

Versus 

With 
Original Application No.568/2022 

Versus 

Particulars 

Applicant 

Respondent 

Applicant 

Respondent 

Interim Report of the Joint committee constituted by Hon'ble NGT 
(PB), New Delhi order dated 29.08.2022 in OA No. 558/2022 in the 
matter of Salman Qasmi Vs State ofRajasthan 

Annexure-1: Hon'ble National Green Tribunal, New Delhi order dated 
29.08.2022 in the matter of OA No.558/2022 (PB) "Salman Qasmi & 
Ors. Vs. State ofRajasthan & Ors 

Annexure-11: Central Pollution Control Board (CPCB) letter dated 
13.09.2022 regarding nominated of Shri P.Jagan, Regional Director, 
CPCB, Bhopal as a member of committee. 

Annexure-111: Rajasthan State Pollution Control Board (RSPCB) letter 
dated 22.09.2022 regarding nominated of Sh. Arvind Kumar, Regional 
Office, Jaipur (South) as a member of the committee and as Nodal 
Officer on behalf of RS PCB 

Annexure-IV: Letter dated 09.11.2022 regarding nomination of 
Additional District Collector-I as a representative of the District 
Collector. 

Annexure-V: Meeting Notice, Minutes of Meeting of the committee 
members held on 07.10.2022 at 10:00 AM in Conference Hall of 
Collectorate under the chairmanship of the Additional District 
Collector to interact with the stakeholder departments to discuss the 
various issues of water pollution caused by textile units in and around 
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the Sanganer and other associate issues. 

7. Annexure-VI: Nomination letters of the officials for joint inspection 
from various departments. 

8. Annexure-VII: Analysis reports of samples collected from individual 
industries. 

9. Annexure-VIII: Analysis reports of samples collected from ground and 
surface water in and around Sanganer area. 

10. Annexure-IX: The google map showing location of sample collection 
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Interim Report of the Joint committee constituted by Hon'ble NGT 
(PB), New Delhi order dated 29.08.2022 in OA No. 558/2022 in the 

matter of Salman Oasmi Vs State ofRajasthan 

The Hon'ble National Green Tribunal, New Delhi vide its order dated 29.08.2022 

in the matter of OA No.558/2022 (PB) "Salman Qasmi & Ors. Vs. State of 

Rajasthan & Ors directed as (the copy of order dated 29.08.2022 is enclosed at 

Annexure-1.): 

"We find it necessary to verify the factual position about compliance status by 

constituting a joint committee comprising of CPCB, State PCB, and District 

Magistrate, Jaipur. The Committee may undertake visit to the site, interact with the 

stakeholders and furnish a/actual and action taken report within two months bye-

mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR 

Support PDF and not in the form of Image PDE. The report may give details of 

industries operating in industrial and non-industrial area, present mode of 

disposal of industrial effluents and other associated aspects. The report may also 

mention whether there is an action plan for restoration of degraded 

-encroachments, with budgetary plans. The State PCB will be the nodal agency for 

coordination and compliance. The Committee will also be free to interact with any 

other department and associate any other expert/institution. If any observations 

are made in the report against any industrial establishments, they may be put to 

notice of these proceedings and a copy of report furnished to them simultaneously 

with the filing of the said report before this Tribunal to enable them to file their 

response, if any, before this Tribunal. " 

In compliance to the Hon'ble NGT Order dated 29.08.2022 Central Pollution 

Control Board (CPCB) vide its letter dated 13.09.2022 has nominated Shri P.Jagan, 

Regional Director, CPCB, Bhopal as a member of committee (Annexure-11), 

Rajasthan State Pollution Control Board (RSPCB) vide letter dated 22.09.2022 has 

_nominated Sh. Arvind Kumar Agarwal, Regional Office, Jaipur (South) as a 

member of the committee and also appointed as Nodal Officer on behalf ofRSPCB 

(Annexure-111) and District Collector has nominated Additional District 

Collector-I as a representative of the District Collector vide its letter dated 

09.11.2022 (Annexure-IV). 
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A. In compliance of the Hon'ble NGT order the committee held its first meeting 

under the chairmanship of the Additional District Collector-I on 07. I 0.2022 at 

I 0:00 AM in Conference Hall of Collectorate, Jaipur and interacted with all the 

representatives of all the stakeholder departments including Sanganer Kapda 

Rangai Chapai Association and Sanganer Enviro Project Development. The 

issues related to operation of textile industries in non-confirming areas i.e. 

Agricultural land and residential areas, operating the industries without consent 

& ETPs, completion of closed conduit pipe lines, discharging of industrial 

effluent in open drains and other associate issues were discussed. Meeting 

Notice, Minutes of Meeting along with list of participants is enclosed at 

Annexure-V. 

B. A format of inspection/survey was prepared by the committee to collect the 

information/data for inspection/survey of the units located in and around 

Sanganer area. The committee m consultation with district 

administration/concerning departments deputed 4 teams comprising members 

from each department i.e. Revenue Dept./ IDA and NVNL. The district 

administration/concerning departments have nominated the officials from 

JVVNL & Revenue Dept./JDA. Nomination letters of the officials for joint 

inspections from various departments are enclosed at Annexure-VI. 

C. As decided in the stakeholders meeting held on 07.10.2022, 4 teams of the joint 

committees one members from each department i.e. CPCB, Regional 

Directorate, Bhopal, RSPCB, Regional Office, Jaipur, NVNL, Sanganer and 

Revenue Dept./JDA, Jaipur has conducted Joint inspections/survey of the textile 

units located in and around Sanganer area during 101h to 19'11 October 2022. 

During the visit the teams have made the following observations: 

I. Sanganer is a town situated within Jaipur district of Rajasthan, about 16KM 

south of Jaipur city center. The Sanganer textile printing techniques are 

being practiced since many years. These industries involved in cotton grey 

cloth washing, bleaching, dying and printing. All these textile industries 

were in operation in non-confirming areas i.e. Khatri Nagar, Jaipur gate, 

Paliwal Garden, Indira colony, Mahaveer Nagar, Namdeo colony, 

Shikarpura road, Khumavaton ki Dhani, Diggi road, Muhana road etc. at 

town Sanganer in Jaipur without obtaining any permission from local bodies 
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as well as pollution control Board since long. These industries are carrying 

out activities of washing, bleaching, dyeing and printing etc. During the 

operation industries generates huge quantity of wastewater and entire 

wastewater is being discharged in to the nearby drains and cess pools. These 

industries use a variety of chemicals and dyes during processing and 

finishing of cloths. Further, a huge volume of mostly untreated wastewater is 

discharged into canals leading to Newta and Chandlai dam or accumulated 

in the cesspools which may find way into the groundwater or adjoining 

water bodies. The untreated waste water is discharged directly into the 

drains that connect the industry to the main drainage network through the 

nallas in the town. 

2. Textile processing units are located in and around Sanagner area in clusters 

i.e. Paliwal Gardan, Khatri Nagar, Jaipur Gate, Shikarpura Road, Diggi-

Malpura Road, Muhana Road, Mahaveer Nagar, Nevta dam and Brahmano 

Ki Gwar. It was observed that Jaipur gate and Paliwal Garden had mostly 

washing and bleaching units. Dying and printing units dominates at Khatri 

Nagar, Muhana Road, Diggi Road and Namdeo Colony. The washing, 

bleaching operations are carried out manually and dying operations are 

mechanized and carried in jiggers. 

3. The areas wherein industries are located are not having appropriate 

infrastructure facilities including water supply, drains, road, waste water 

treatment and solid waste disposal facilities etc. It may further be noted: 

a) Most of the units are dependent on borewell for their water requirement 

and underground water is the main water source for these industries but 

none of them obtained permission from Central Ground Water Authority 

(CGWA) for drawing ground water so far. 

b) That CETP has laid down effluent carrying system however approx. only 

200 units are connected through gravity flow. 

c) The CETP was inaugurated in Feb, 2019 but not in operation till date. 

4. In compliance of the Hon'ble High Court Jaipur order dated 10.08.2015, the 

units have provided Primary treatment facilities as an interim arrangement 

until the CETP is established. Some of the units installed the ETP/PTP upto 

secondary treatment but none of the units have maintained any log book or 

separate energy meter to verify its operation, even units don't have any 
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record for purchasing of chemicals used for treatment i.e. Alum, lime and 

any coagulating agent. It indicates that ETPs/PTPs are not being operated 

regularly and properly. 

5. The units who have installed the ETP or pre-treatment facility have not 

provided proper storage facility of chemical sludge and in most of the units 

sludge is being stored near the ETP area in open space. As informed, earlier 

the dried sludge was sent to CETP by the member units but from last few 

months CETP is not accepting the sludge hence dried sludge also disposed 

in nearby low laying area. As on date neither the sludge received by CETP 

nor it is sent to TSDF. No record of sludge generation and disposal is 

provided and maintained by the units. 

6. Sanganer Enviro Project Development (SEPD) a special purpose vehicle 

(SPY), which has constructed the 12.3 MLD capacity common effluent 

treatment plant for treatment of effluent from textile units located in 

Sanganer under !PD Scheme of Ministry of Textile, Govt. of India. The 

CETP was inaugurated in Feb, 2019. The Sanganer Enviro Project 

Development (SEPD) has prepared detailed networking plan of closed 

conduit pipeline for transferring effluent from Industries to the CETP and 

the approximate length of pipeline is 39 Km. CETP is not in operation till 

date due to issues / dispute regarding payment between Sanganer Enviro 

Project Development (SPY) and the Project Execution Agency (PEC) i.e. 

Advent Envirocare Technology Pvt. Ltd. Project execution company (PEC) 

has stopped execution of remaining work i.e. Construction work of two 

intermediate pumping stations and laying down of pipeline of approximate 6 

km length to connect pumping stations with main pipeline leading to CETP. 

7. The textile units have not obtained CTE/ CTO and Authorisation under HW 

(M,H&TM) Rules 2016 from RSPCB. The units are operational in non 

confirming areas (not converted for industrial purpose) such as 

agricultural/residential areas. The industries have not obtained TSDF 

membership for safe disposal of HW generated in the primary treatment 

plants of the textile units. It was observed that lots of solid wastes like 

sludge, cloth cuttings, boiler ash are found dumped on the sides of roads and 

nallahs. The industries have not provided separate room / shed for sludge 
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storage purpose. The industries neither storing the hazardous waste nor 

sending to TSDF. 

8. There are more than 1200 units established in and around Sanganer area in 

which 435 textile units have already been inspected in month of June, July 

and August 2022 by the RSPCB official, therefore it was decided by the 

committee that prima facia these units shall not to be re-inspected again and 

data of already inspected units shall be used in the preparation of joint report 

and only to inspect the remaining textile industries. 

9. Inspections/surveys was commenced on 10.10.2022 by the joint teams 

comprise of the official of the RS PCB, CPCB, JVVNL and Revenue Dept. 

/IDA and inspected 358 textile units during 10.10.2022 to 19.10.2022. 

During the visit the teams have collected the information related to owner's 

name, factory address, electricity connection details, land allotment details, 

CGWA permission, process details including plant & machineries, effluent 

generation, treatment & disposal details etc. The joint teams also collected 

PETP outlet samples wherever available/installed. The teams have collected 

11 samples from individual industries which have been deposited in Central 

Laboratory of RSPCB, for analysis and analysis reports are enclosed at 

Annexure-VII. The joint team also collected ground and surface water 

samples from 16 locations in and around Sanganer area. Samples have been 

analyzed by CPCB, Regional Directorate, Bhopal laboratory and analysis 

reports are enclosed at Annexure-VIII. The google map showing location of 

sample collection is enclosed at Annexure-IX. 

I 0. These units are located in residential area/agricultural land in scattered 

pockets, so identification/ survey of these units is a cumbersome task with 

limited manpower which is taking lot of time of the joint teams. Still 

inspection of the more than 408 units, sampling of Nallah/cess pools and 

huge data compilation of inspection reports are to be done by the joint 

committee. The remaining survey/inspection work will be conducted by the 

joint teams ofRSPCB, CPCB, JVVNL and Revenue Dept./ IDA. 
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In view of the above, it is requested to kindly grant additional 3 months 

time for inspections/survey/sampling of the remaining units and for 

preparation of restoration plan of degraded environment with 

budgetar)' provision through reputed institution or expert agency for 

final preparation and submission of the factual and acti 

. ~~---A. 
(Arvmd Kumar Agrawal) 

RO Jaipur (South), 
RSPCB 

(Uagan)= 
Regional Director, 

CPCB, Bhopal 
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Photographs taken during the sampling in Sanganer area, Jaipur . . 

Drain near shikharpura road Drain near Diggi Road 

Kartarpura Nallah, Sanganer 
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B. Ground water Sampling 

M/s Udhav Saini, Paliwal Garden M/s Parth Fashion, Mahavir Na ar 
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C. Dam/Surface water body Sampling 

Gular Dam, Jaipur Newta Dam, Jaipur 
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Chandlai Dam, Jaipur 
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D.lndustrial (PETP) Sampling 
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Industrial PTP sampling 
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